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BUSINESS OF THE HOUSE 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI P. PARTHASARATHY) : 
With your permission, I risc to annOUnce 
the ... 

MR. SPEAKER : It has been circulated. 

SURI S. M. BANERJEE (Kanpur)' We 
went to say somethin. on that. 
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MR. SPEAKER: I have a copy before 
me : I thoullh t that it had been circula ted. 

SHRI P. PARTHASARATHY : With 
your permission, Sir, I rise 10 announce 
that Government Business in this House 
durinll the week commencing Tuesday, the 
18th August. 1970, will consist of:-

(I) Further discussion on the Motions 
re£arding Elayaperumal Committee 
Report on Untouchability Economic 
and Educational Development of 
Scheduled Castes and the 16th, 17th 
and 18th Reports of the Commis-
sioner for Scheduled Castes and 
Scheduled Tribes for the years 
1%6-67, 1967-68 and 1968·69. 

(2) General discussion on the Revised 
u ~et for West Benllat for 1970-7J. 

(3) Discussion and voting on : 
Ii) Demands fM Grants (West 

Bengal) for 1970·71. 
(ii) Supplemenlary Demands for 

Grants (General) for 1970-71. 
(iii) Supplementary Demands for 

Grang (Railways) for 1970-71. 

(4) Consideration of the Resolution 
seek in!! disapproval of the Delhi 
University (Amendment) Ordinance, 
1970 and consideration and passin! 
of the Dethi University (Amend-
ment) Bill. 1970, ~ passed by 
Rajya Sabha. 

(') Further consideration of tbe Motion 
by Shri Prakash Vir Shastri reprd. 
inll subvenive and violent actiYltles 
in the country. 

(6) Consideration and passinl of the 
Patent" Bill. 1-:67, as reported by 
the Joint Committee. 

(7) Discussion under Rule lOS reprd-
ing land reforms to be railed at 
2.00 P. M. on Wednesday, the 19th 
August, 1970 . 
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SHRI s. M. BANERJEE: In Ihe BUli-

Dess Advisory Committee it was decided fbat 
next week we should have a discussion at 
leaot for one hour regarding the inlerim 
relief to the Government employees; il wa. 
supported by Shri Madhok and all olhers 
who were present there (Interruption) 

MR. SPEAKER : ThaI II a ihorl item; 
we can adjusl il. 

SHRI S. M. BANERJEE: On Ihe 18th, 
thou,ands of Goyernment employees are 
lIoing to demonstrate before the Pay Com-
mission. It is an importanl mailer; it 
should be taken up. I am surprised it has 
not been provided for. 

My second submission is this. I am 
happy that you have kindly allowed a diacus-
sian on land reform Ino,ement on the 19th 
at 2.0 p. m. W hat I feel is that tomorrow 
being the 1 Sth August, if the Prime Minister 
is sincere and honest about her declaration 
outside Parliament, let her make a statement 
today here She shOUld make a statement 
today on the eve of the Independence Day 
regarding land reform, so that the country 
may know what she means. Also, there 
should be a statement by the Home Minister 
about the reinstatement of Delhi policemen. 

SHRI SAMAR GUHA (CoDtai): Tbo 
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[Sbri Samar Guba] 
Minister bas submitted a report on tbe 
National Library in Calcutta. There have 
been a lot of complaints by eminent teacbers 
and otbers in West Benpl In this reaard and 
they bave written a leiter to tbe Education 
Ministry. Some time sbould be allotted for 
dlscuIslnl it, particularly tbe Khosla Com-
mittee report on the National Library. 
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SHRI N. R. PATIL (Bbir): spoke in 
Mara/hi.·· 

MR. SPEAKER : Tbis is beinl done 
without prior permission. It will not go on 
record. 

SHRI S. M. BANERJEE: He wanted to 
make a submission for nMt week's business. 
He wants a statement by tbe Health Minister 
for a medical college in a particular place. 
He is one of our national heroes who took 
part in the August 1942 mavement. He 
speaks perhaps only oncc a year. 
(/nlnrllprion.<). 
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SHRI K. LAKKAPPA (Tumkur): In 
My!lore and several parts of Andbra .. 
serious droulht situation is prevailing. I 
want to know whether lovernment would 
fiod some time for a dhcussion on that 
subject. 
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SHRI K. N. TIWARY (Bettiah): Every 
party has a representative In the BAC. So, 
members can ask their representative to raise 
the'c points in tbe BAC. This is very novel 
procedure that every day every member 
stands up and wants a discussion on some 
subject. 

MR. SPEAKER: Yes, members can ask 
their party leaders to raise these questions 
in tbe meeting of the BAC ratber than 
raisins them bere. 
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SHRI P. PARTHASARATHY : I baw 
heard the various SUlgestions made by tbe 
hon. Members on many important and 
presslnl problems. I will pass on this ioforms 
tion to my collealues in the Government 
for necessary action. Government will 
consider what all item could be taken up 
wit bin the limited time at the disposal of 
tbe Govemment .. ·(/nl."uptlond 

SHRI KANWAR LAL GUPTA: You 
bave included the Patents Bill tboulh it was 
not decided 10 tbe Committee. You WaDt to 
avoid tbis issue. 
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